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Title: Introduction of the Atomic Energy (Amendment) Bill, 2015.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION, MINISTER OF STATE IN THE PRIME MINISTER'S
OFFICE, MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS, MINISTER OF STATE IN THE
DEPARTMENT OF ATOMIC ENERGY AND MINISTER OF STATE IN THE DEPARTMENT OF SPACE (DR. JITENDRA SINGH): I beg to move for leave to
introduce a Bill further to amend the Atomic Energy Act, 1962. HON. SPEAKER: The question is:

"That leave be granted to introduce a Bill further to amend the Atomic Energy Act, 1962."

The motion was adopted.

DR. JITENDRA SINGH: I introduce the Bill.
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HON. SPEAKER: If all of you agree, then we will take it up to 4 o'clock.
...(Interruptions)

SHRI BHARTRUHARI MAHTAB (CUTTACK): He said that after 4 o'clock we will take up the Bills but discussion will continue, We cannot be restricted
to two hours only. &€} (Interruptions)
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SHRI RAJIV PRATAP RUDY: I said that we will discontinue the discussion at 4 o'clock and take up the Bill. Thereafter, we will carry on with two or
three Bills, which are listed for tomorrow, they are small Bills, but we have to complete the Legislative Business. So, if that is agreeable to the
House, we are absolutely okay with that. ...(Interryptions) We have enough time. We have the whole week. It is wonderful that this House is
running beautifully. We appreciate your effort and we appreciate the efforts of everyone present here.

HON. SPEAKER: Thank you.
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House dated 2" December, 2015 from 1205 hours when I raised a matter under the Adjournment Motion as under - The action required by the
Government with respect to the derogatory remarks against the ga/it community by the Union Minister Shri VK. Singh. ...(Interruptions) ot o cfifome,
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HON. SPEAKER: I will have to look into it.
.. Interruptions)
HToToller eALH © 9lo=replcl dcl 381 & You can give it to me in writing. I will look into it. I am not saying 'no’, but not like this.
...( Interruptions)

SHRI MALLIKARIJUN KHARGE: I will hand it over to you. But I would just like to read this portion. ...(Interruptions) Then, I will hand it over to
you....(Interruptions)

HON. SPEAKER: No, nothing will go on record.

...(Interryptions)*
HON. SPEAKER: You must give it to me in writing.

...(Interruptions)

SHRI RAJIV PRATAP RUDY: Madam Speaker, we have the highest respect for Khargeji. But if this is the procedure adopted in the House, then it
would be a 'free for all' situation. ...(Interruptions)

HON. SPEAKER: No, I am not allowing it.
...(Interruptions)

SHRI RAJIV PRATAP RUDY: Madam Speaker, if this is how the House has to be run and issues have to be randomly picked up and spoken then it
would not be an acceptable situation. ...(Interruptions)
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HON. SPEAKER: Shri Kharge, first you give it to me. Let me see what it is.
...(Interruptions)
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HON. SPEAKER: Afterwards I will allow you. You give it to me. Then only, I will see. & amuwm! 521 25 3 521 fiwer @t 3o ol goffy
... Interruptions)

HON. SPEAKER: I just do not know anything as to what you are talking about. No, I cannot allow you now. eitfewr weft ugwz ordl &t anedt 3 3mu Fa &
arefern aitfer difdm, &t & 53 S

...(Interruptions)
HON. SPEAKER: Now, Dr. Thokchom Meinya.
...(Interruptions)
SHRI MALLIKARJUN KHARGE: Madam, this is a gross injustice. ...(Interruptions)
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SHRI MALLIKARJUN KHARGE: Madam, you have given chances to many Members. Please allow me to raise it now. ...(Inferruptions)

HON. SPEAKER: I will give a chance to you also. i uact 33t 31 ¢, 2mrst oy anft z=e1 & f&ama 3t o ordf & awan §)
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SHRI MALLIKARJUN KHARGE: This is the proceedings of the Lok Sabha that I am quoting. ...(Interruptions) This is very unfair. ...(Interruptions)
HON. SPEAKER: You give it to me. I will see it and then I will allow.
... Interruptions)
HON. SPEAKER: I do not know what you are talking about.
...( Interruptions)
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& ant we 22 3, Rosht dor 6 are @ 22 ) amu s ara @ 9k @5 739 usd Jxer udsn You are referring to some activity, something on record of the Lok
Sabha Proceedings. I will have to go through it. You give it to me. I will see it. Shri Kharge ji, I will have to see all these things.

...(Interruptions)
PROF. SAUGATA ROY (DUM DUM): You mention that Matters under Rule 377 will be taken up now. ...(Interruptions)
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HON. SPEAKER: Now, Dr. Thokchom Meinya.



